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t[THE MINISTER OF REVENUE AND 

EXPENDITURE IN THE MINISTRY OF 
FINANCE (SHRT VIDYA CHARAN 
SHUKLA) : The Governments of India and 
Norway signed an Agreement on the 3rd 
August, 1970 regarding grant by the 
Norwegian Government to India of Rs. 37.7 
million for supply, transport etc. of fertilizer 
to India over a period of three years. During 
1970, the Norwegian Government will 
supply 20,000 tons of *CAN fertilizer under 
this Agreement.] 

INDIAN COPPER CORPORATION 

1138. SHRI B.K. MAHANTI : 
CHAUDHARY A. MOHAMMAD: 
SHRI N.R. MUNISWAMY  : , 
SHRI K.S. CHAVDA  : 

Will the Minister of PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS be pleased to state : 

(a) the amount of nickel which is being 
recovered at the Copper Electrolytic 
Refinery at Ghatsila of the Indian Copper 
Corporation in the form of nickel slate ; 

(b) the manner in which it is being 
utilised ; 

(c) the price at which it ts being sold; and 
(d) whether it is proposed to recover 

selonium also, and if so, when? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND ME-
TALS (SHRI NITIRAJ SINGH CHAU-
DHARY) : (a) The Indian Copper Cor-
poration recover nickel sulphate and the 
average monthly production is 12 tonnes. 

†[  ] English translation. 

(b) and (c) It is reported that it is sold to 
actual consumers at Rs. 20/- per kg. 

(d) Yes, the Plant is expected io be 
commissioned early    next    year. 

DRUGS PRICES. 

1139. SHRI PRANAB KUMAR MU 
KHERJEE : Will the Minister of PET 
ROLEUM AND CHEMICALS AND 
MINES  AND    METALS  be  pleased   to 
state : 

(a) whether it is a fact that recenlly some 
of the drugs the prices of which were cul as 
per Government's decision are not available 
in the market ;   and 

(b) if so, what are the reactions of the 
Government thereto  ? 

THF. MINISTER OF STATE IN THE 
MINISTRY   OF    PETROLEUM      AND 
CHEMICALS AND MINES AND 
METALS (SHRI D.R. CHAVAN) : (a) 
Government have no such   information. 

(b) Does not arise. 

C.P.W.D. ENQUIRY OFFICE, R. K. PURAM, 
NEW DELHI 

1140. SHRI A. D. MANI : Will the 
Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be 
pleased 
to state : 

(a) whether it is a fact that the complaints 
registered with the CPWD Enquiry Offices 
at Sectors IX and XII of R.K. Puram, New 
Delhi, are not attended to expeditiously; 

(b) whether it is also a fact that in some 
cases complaints are pending for over a year 
; and 

(c) if so, what steps Government propose 
to take in the matter ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL GHOSH) : (a) No, Sir. All 
complaints at these CPWD Enquiry offices 
were attended to expeditiously, except some 
complaints which pertained to replacement 
of glass-panes. This replacement took time, 
as a large number of glass-panes which 
were damaged due to hailstorm in March    
1970, required replacement. 

(b) No, Sir. 

(c) Does not arise. 


